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Distribution of power of the Kalpak-
kam Atomic Power Plant

1677 F. SHE! H. HANUMAN-
THAPPA: Will the Minister of IR-
RIGATION AND POWER be pleased
to state:

(a) what was the original proposal
for distribution of power generated
from the Kalpakkam Project; and

(b) what is the present distribution
among the Southern States?

THE MINISTER OF STATE IN
THE DEPARTMENT OF POWER
(SHRI ARUN NEHRU): (a) and (b)
In 1971 it was decided that the entire
output of the first unit as well as
half of the output of the second unit
of Kalpakkam Atomic Power Station
would be made available to Tamil
Nadu, and the balance output of the
second unit would be distributed
amongst the neighbouring States in
the  Southern  Region. The  latest
position also is that in October, 1984,
the then Minister for Energy had de-
cided that the above commitment
given in respect of Kalpakkam Ato-
mic Power Station prior to the evo-
lution of the Central formula for
sharing of power will be honoured.

Accidents in Metropolitan Cities

$1677-G.  SHRI RAJNI RANJAN
SAHU: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whether according to a study-
conducted by the National Trans-
portation Planning and Research
Centre, Trivandrum, the number of
road accidents in metropolitan cities,
Bombay, Calcutta, Madras, Delhi,
Bangalore and Ahmedabad have
shown an upward trend during 1970-
81; and

-"Previously Unstarred Question No.
1741, transferred from the 16th May,
1985.
tPreviously  Unstarred  Question  No.
1743, transferred from the 16th May,
1985.
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(b) if so, the action Government
propose to take to reduce the acci-
dents?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI):
(a) Yes, Sir.

(b) Major factors for road acci-
dents in metropolitan cities are; con-
siderable growth of wvehicle popula-
tion; variety of wvehicles; road con-
gestion; vehicle defects; bad driving
habits; etc. Road Safety measures,
designed to reduce the incidence of
accidents, are traffic enforcement, en-
gineering and education. The  State
Government have been asked to stri-
ctly enforce rules and regulations re-
lating to the grant of driving licences
and certificates of physical fitness of
vehicles  besides  supervision  through
surprise checks toy senior officew. A
Driver Training School has been set
up in Delhi for imparting compre-
hensive training to improve driving
skills and habits. The States have
been asked to set up similar schools.
Besides  making it mandatory to
carry the driving licence and affixa-
tion of photo on it for easy identifi-
cation, the amount of penalty fines
has been enhanced to make punish-
ment more deterrent in respect of
traffic offences.

Transport ~ Undertakings in  metro-
politan cities like Madras and Delhi
have introduced schemes for grant of
incentives for safe and accident-free
driving.
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STATEMENT BY MINISTER

Correcting the reply to Unstarred
Question No. 434 answered on the 20™
March, 1985 regarding Encroachment on
Railway property at Sonepat

THE MINISTER OF STATE IN
THE  MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA):

Sir, I beg to lay on the Table a state-
ment (in English and Hindi) correct-
ing the reply given in the Rajya Sa-
bha on the 20th March, 1985, to

Unstarred Question 434, regarding
encroachments on  Railway  property
at Sonepat.

Placed in Library. See No. LT-
935-A/85],

[ RAJYA SABHA ]

on the Table 272

PAPERS LAID ON THE TABLE

Administration Reports and Ac-
counts (1983-84) of the Cantonment
Boards under various commands and
related papers

THE MINISTER OF DEFENCE
(SHRI P. V. NARASIMHA RAO):
Sir, I beg to lay on the Table a copy
each (in English and Hindi) of the
following papers: —

@) (a) Annual Administration
Report and Accounts of the Can-
tonment Boards under the North-
Command for the year 1983-84,
84, together with the Audit Report
on the Accounts.

(b) Review by Government on
the Annual Administration Re-
port.

[Placed in  Library. See  No.
LT-90a|85 for (a) and (b)].

(i) (a) Annual  Administration
Report and Accounts of the Canton-
ment Boards under the Southern
Command .for the year 1983-84,
together with the Audit Report on
the Accounts.

(b) Review by Government on
the Annual Administration Re-
port.

[Placed in  Library. See  No.
LT-906|85 for (a) and (b)]

(iii) (a) Annual  Administration
Report and Accounts of the can-
tonment Boards under the Eastern
Command, for the year 1983-84,
together with the Audit Report on
the Accounts.

(b) Review by Government on
the Annual Administration Re-
port.

[Placed in Library. See No.
LT.907/85 for (a) and (b)].



